__ RELEVANT PARTICULARS

1. | Name of corporate debtor . |KMC CONSTRUCTIONS LIMITED
. | Date of incorporation of corporate debtor 04/01/1993

Authority under which corporate debtor is| Companies Act, 1956
incorporated / registered i

~N

&

Corporate Identity No. / Limited Liability - U452007G1993PLC015200

Identification No. of cofporate debtor i

5. Address of the registered office and™ Door No. 1-80/40/SP/58-65, Shipa Homes

principaloﬁoa(lf‘any)qfcorporatedebtor Layout Gachibowl, Hyderabad, Hyderabad,

57 - |Telangana, India, 500032 ;

Insolvency commencement date in 20-11-2024 (Orders uploaded onNCLT

respect of corporate debtor website on 21-11-2024) :

.| Estimated date of closure.of insolvency [20/05/2025

resolution process

.[Name and registration” number of the [Narender Reddy Banala :
insolvency professional acting as interim IBBIIIPA-003/IP-N00376/2021-22/1 3910

resolution professional R

.|Address and e-mail of the interim (3-7406/PS/204, 2nd Floor, Flat # 204, Parkstone

resolutionproféssional,asregisteredwith Siimalle Nagar Colony, Hyderguda,

e

T

o

©

the Boarg Aditya Phmacy, Hyderabed, Tsngans - bionis.
Address and e-mail to be used for 3-7-406/PS/204, 2nd Floor, Flat # 204, Parkstone|
10 e L W »
correspondence with the interim Apartments, Sirimalle Nagar Colony, a,
resolution professional Aditya Pharmacy, Hyderabad, Telangana -
ibc.kmcconst@gmail.com. y

11 Lastdateforsubmlssionof_daims |05/12/2024

i o
12 Classes of creditors, if any, under lause(b)] Based on limited information, there is no
ofsub-section (64) ofsecton 21, ascertained| class of creditors uls 21(6A)(b) of IBC, 2016

by the Interim Resolution Professional as on the date.

13{Names of Insolvency Professionls identified tof Information not available as on the date
actas Authorised Representative of creditors in
aclass (Three names for each class). 7
14/ (@) Relevant Forms and Web link. Https: {'bbi.gov.inlenlhogne/dqwnloads
~ | (b)Details of authorized representatives | Physical Address: Not applicable
are available:

The financial creditors shall submit their claims with proof by electronic means only. Al other|
creditors may submitthe claims wiph proofin person, by postor by electronic means,

Narender Reddy Banala

. ! IBBI Regn.No. IBBI / IPA-003/IP-N00376/2021-22/ 13910

Place: Hyderabad : - Interim Resolution Professional
Dated. 26-11-2024 KMC Constructions Limited
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